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(b) whether Jodhpur Airport would be handed over to Ministry of Civil Aviation
after Phalodi Airport become functional; and
(c) if so, by when and if not, the reasons therefor ?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) Phalodi
airfield is operational since April, 2010.

(b) and (c) Jodhpur airport is a ‘Joint User Aerodrome’ which already caters to
civil aviation requirements.

Construction of residential units on Naval land in Goa

2548. SHRI SHANTARAM NAIK: Will the Minister of DEFENCE be pleased
to state:

(a) the number of residential units constructed in the land occupied by the
Indian Navy;

(b) whether any permission for construction of these units was applied for
and/obtained as required by Goa Panchayati Raj Act and Rules framed thercin or
Goa Municipalities Act and Rules framed therein;

(c) the nature of documents produced by the Naval authorities or any other
authority of Government of India for the purpose; and

(d) the details of the documents in a transparent manner ?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) to (d) The
information is being collected and will be laid on the Table of the House.

Pay parity for Defence personnel
2549. SHRI AJAY SANCHETTI: Will the Minister of DEFENCE be pleased to state:

(a) whether the three Service Chiefs have submitted a Joint Service Memorandum
to the Seventh Central Pay Commission seeking parity with civil servants;

(b) if so, the details thercof; and
(c) the present status of ‘One Rank One Pension’ demand of the Armed Forces?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) and (b)
Yes, Sir. The three Services, in the Joint Services Memorandum submitted by them
to the Seventh Central Pay Commission have projected following major parity issues:

(i) Review and enhancement of Grade Pay of Service Officers and
Personnel Below Officer Rank (PBORS);
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(i) Initial Pay fixation of Licutenant Colonel, Colonel and Brigadier
equivalents;.

(iii) Placing of all Licutenant General / equivalent in Higher Administrative
Grade + (HAG+) scale;

(iv) Grant of Non-Functional upgradation to Defence Services Officers; and

(v) Common Pay Scales for Junior Commissioned Officers (JCOs) / Other
Ranks (ORs).

(¢) The principle of 'One Rank One Pension' has been accepted by the
Government. The modalities for its implementation have been discussed with various
stakeholders.

Salary cost of girl cadet administrators

2550. SHRI DILIP KUMAR TIRKEY: Will the Minister of DEFENCE be

pleased to state:

(a) whether there is any proposal of the State Government of Odisha pending
before the Ministry of Defence for reimbursement of the salary cost of the proposed
girl cadet administrators; and

(b) if so, whether the proposal for reimbursement of the salary cost of the girl
cadet administrators would be approved by the Ministry of Defence in the current

financial year?
THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) No, Sir.
(b) Does not arise in view of (a) above
National security for countering Chinese intentions

+2551. SHRI MOTILAL VORA: Will the Minister of DEFENCE be pleased

to state:

(a) whether Government’s attention has been drawn towards the statement of
the President of China in which he has asked its military to remain poised to win

territorial battles;
(b) if so, the reaction of Government thercon; and

(c) the steps Government is taking for the national security keeping in view
the intentions of China?

TOriginal notice of the question was received in Hindi.



